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Enter Registration Number DOTEL/R/E/25/01250
Name Y.BALACHANDER REDDY ADVOCATE
Received Date 02/12/2025
Public Authority Department of Telecommunications
Status REQUEST DISPOSED OF
Date of action 27/12/2025
Reply :- the information sought in the RTI Application cannot be shared under the provisions of the Section 8(1)
(g) of the Right to Information Act, 2005.

2. The copies of the Telecommunications Act, 2023 and Telecom Cyber Security Rules have been published in
the public domain. The same are available on the web URL of the Department of Telecommunications website:
https://dot.gov.in/act-rules-content/3296

3. As per press release issued by the Department of Telecommunications on dated 03.12.2025, the Sanchar
Saathi app pre-installation is not mandatory. The press release issued by the Department of
Telecommunications is available at web link: https://dot.gov.in/press-released

CPIO Details :-
Naveen Jakhar, Director (AI & DIU)
Phone: 01123372740
dirdiu-dot[at]gov[dot]in

First Appellate Authority Details :-
Sanjeev Kumar Sharma, DDG (AI&DIU)
Phone: 01123372696
ddg[dot]diu-dot[at]gov[dot]in

Nodal Officer Details :-
Telephone Number 011-23036225
Email Id b[dot]soumitra[at]nic[dot]in
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